
IN THE. CENTRAL ADTIIN13TFIATI\/£ THIaUNAL
PRIWCIPAL bench

NE'aJ DELHI-

1»

CP-I6O/95 Date 3f decision 31,8.95
OA-2265/90

Hon'ble Shri N«U,Krishnan, Vice Chairman(A)
Han'ble Smt. Lakshmi Swaminathan, (Member (3)

Shri Raiiieshuar Dayal,
s/o Shri Tulsi Ram Vats,
R/o a/11, Bahadargarh (Haryana)

(By Ad UD cats Shri 3ant Lai )

Uersus

1« Shri SoC. fOahalikjSecre tary,
Ministry of Communicatians^
D.epartmant of Posts,
Dak Bhayan, Neu Delhi-I

... .Peti tioner

^ 2, Shri Nega,'
Senior Superintendent of Post Offices,
Delhi North Diuision, Ciuil Lines,
Dalhi-110054,

• ••.Respondents
(None for the respondsnts )

ORDER (URAL)

(Hon'blB Shri Krishnan, Uice Chairman(A)

(Learned counsel for the petitioner states

that the order has been complied ui th and the

* petitioner has received his pay. He does not 'jant

! to press this petition. Accordingly, the petition

is dismissed , as not pressed, C«^<ye/\p^o tice . to the

respondents is discharged. [0^—

(Smt.Lakshmii Suamirilathan ) (N •U.Krishnan )
MemtbEr (3) • Uice Chairfnan(A)

sk


